LOK SABHA DEBATES

LOK SABHA

Tuesday, July 29, 1969/Sravana 7, 189]
(Soka)

The Lok Sabha met at Eleven of
the Clock

{MR. DEPUTY-SPCAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI PARI-
MAL GHOSH): (a) A close scrutiny is made

of the necessity for all gazetted posts and
only those which are essential are operated.

(b) Only Class 1II and Class IV posts
which can be kept vacant without detriment
to efficiency are kept vacant.
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SHRI PARIMAL GHOSH : Sir, so
far as the gazetted staff are concerned, when-
ever a vacancy is filled up individual cases
are being looked after and only on the merits
of the case a post is filled. Particularly in
the N.E. Railway because of economy
measures quite a number of Class I perma-
nent as well as temporary posts have already
been surrendered. In the case of Class III
and Class IV staff there are a few vacancies
existing in the Railways. It is a fact that
because of dieselisation, electrification and
simplification of procedures some posts have
been rendered surplus. That is why there
are surplus in some categories. But there
are demands in other categories also so
that we can effectively absorb the surplus
staff from elsewhere. These posts are kept
vacant so that chances are given to the
surplus staff from other Railways to be
absorbed in these posts. There are certain
staff now being rendered surplus on the
N. E. Railway in Class 1II and Class 1V.
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SHRI PARIMAL GHOSH: About a
thcusand posts in Class III and a little

more than thousand posts in Class IV are
not being filled up in the N. E. Railway.
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SHRI PARIMAL GHOSH: I have
already mentioned that we have also surren-
dered some of the gazetted posts in the
N. E. Railway in the categories of Class I
and Class II officers,
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SHRI PARIMAL GHOSH : Sir, to give
a precise number about the total number of
surplus staff in the N.E, Railway is at the
present moment difficult for me. We have
a considerable number of surplus staff all over
the Railways. The procedure we have adopted
is, wherever a vacancy occurs the instruction
are that it should not be filled up straightway
and they must get their indent cleared by the
Railway Board so that the Railway Board in
their turn would find out the surplus staff
elsewhere with a view to see that this surplus
staff could be accomodated in the places
where vacancies arise instead of going in for
direct fresh recruitment.
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SHRI PARIMAL GHOSH : Sir, surplus
Railway staff is a continuous process because
the process of dieselisation, electrification and
simplification of procedure is also a conti-
nuous process.
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MR. DEPUTY-SPEAKER: Some average
figure must be there.

SHRI S. K. TAPURIHA : He can give
the figure as on 30th June or Ist July.

SHRI PARIMAL GHOSH: Sir, to give
the figure of surplus staff on a particular date
1 would require notice,

SHRI D. N. TIWARY: After the intro-
duction of D.S. system in the N.E. Railway
and shifting of office from Sonepure to
Samastipur a number of staff has been ren-
dered surplus by the abolition of the Sonepur
office. May I know what that staff are doing?
1 have heard tha! they are employed in same
sundry jobs which are not at all necessary.
What are you going to do with them? Are
you going to retrench them or keep them and
employ them some where else ?

SHRI PARIMAL GHOSH: We have
already made it very clear that in the event
of any dieselisation, electrification or even
in the setting up of Divisionalisation Scheme
there will not be any retrenchment. In that
process there may be same staff declared
surplus. That is one of the reasons why I
have already said in my reply that whenever
there are some vacancies we do not straight-
way fill those posts so that the staff declared
surplus in other Railways could be profitably
absorbed in those vacancies. That is why
there are some posts which have not been
filled.

SHRI D. N. TIWARY: What is
number of surplus staff ?

the

SHRI PARIMAL GHOSH : Sir, Divisio-
nalisation Scheme in N. E. Railway has just
come into operation. It has not beed finally
ascertained what would be the number of
staff that would be rendered surplus. There
would not be any retrenchment and they
would be effectively provided elsewhere.
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SHRI PARIMAL GHOSH : The point
raised by the hon. Member has no bearing
on the accidents, As I have mentioned,
when we fill a particular post it is done
after a proper assessment, after a study of
the complete workload and only on the
basis of that the posts are filled. So a post
not having been filled has no bearing on
the accidents. .
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SHRI PARIMAL GHOSH: There is
no specific rule for filling up those posts
which are still not filled. As I have menti-
oned, these posts are rendered surplus not
because of anything else but only because
of simplification of procedure and change
over from steam to dieselisation and electri-
fication. Inevitably some posts are rendered
surplus and some people will not be required
there. Also, as 1 have already stated,
because of the workload some new posts
are also being created. It is a question of
the number of new posts that will come up
and the number of posts that will be rendered
surplus, When we get these two equations
these posts will be immediately filled up.
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MR. DEPUTY-SPEAKER: What is the

estimate ? How many posts are likely to
be considered surplus ? Every time the

same question in a different language is
being asked.
SHRI PARIMAL GHOSH: I would

make that point very clear. As we have
already taken to the process of simplification
and rationalisation, it would be a continuous
affair that some posts will always remain
surplus, There will be necessity for new
posts. We have also made a categorical
statement here that, because of this procedure
no staff will be retrenched. It is a question
of time. As and when new posts are
created, the surplus staff would be absorbed.
Some vacancies will always be there.
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SHRI PARIMAL GHOSH: The tempo-
rary staff in the Railways also get all the
facilities. But it is a fact that there are
staff who have not been made permanent
for a considerably long time. For that
there are various other difficulties. It is not
only a question in the Railways, but it is a
question in all departments of Central
Government.

SHRI SHEO NARAIN: He must
explain the difficulties, What are the
difficulties ?

=t goete S o gae et #
FHAMET F1 Ig7 o3 G977 T EFARY



7 Oral Answers

@r At g, g Ay 21w Ag @
AT A oY Yar & fFar Iy

I Wt (310 W gua Tag) ¢ AR
Foqe & Fess wtwmr g fF @
FHATA qis, qF IT {15 T JF JFATAY
TOIWI Waq aa Ay fav §
fa=n< fFar s )

SHRI M. S. MURTI: A large number
of posts are lying vacant in Class III and
Class IV. Is it due to ban on recruitment
in those Classes ?

SHRI PARIMAL GHOSH : There is a
ban on fresh recruitment in Class III and
Class 1V only in the ministerial staff.

SHRI NITIRAJ SINGH CHAUDHARY:
The hon. Minister has said that, on account
of changes that are being brought about in
the Indian Railways, certain posts have
become vacant and they are likely to remain
vacant. May I know whether this applies
to Class IIT and Class 1V posts only or the
posts of Class I and Class 1I are also falling
vacant in the same proportion in which
Class III and 1V posts are falling vacant ?

SHRI PARIMAL CHOSH : As regards
the proportion, it is difficult for me to
give a precise answer now. But it is a
fact that in the process of simplification
and rationalisation, not only posts of Class
IIT and Class 1V but also Class 1and Class
II posts are rendered surplus and many of
them have also been surrendered.
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SHRI PPRIMAL GHOSH : As I have
already mentioned in regard to these vacan-
cies, because of a study for the introduction
of simplifications in procedures and also
because of the introduction of new methods
like clectrification and dieselisation, it is
natural that there will be people who will be
rendered surplus. It is also because of this
view that the Indian Railways today is highly
overstaffed ; that is one of the main reasons
why the economy of the Indian Railways is
what it is today. On the basis of that study
certain simplifications in procedures have
been effected and some staff has been ren-
dered surplus. The efficiency of the railways
is not being aflected thereby because that is
not the purpose of the study; the purpose of
the study is to see whether the number of
staff could be reduced or not without
affecting the efficiency. The surplus staff is
not peculiar to the North-Eastern Railway
but we are having the surplus staff all over
the railway system.

MR. DEPUTY-SPEAKER : Now, Shri
N.K. Somani.
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MR. DEPUTY-SPEAKER : We have

already spent fifteen minutes on this
question.
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SHRI PARIMAL GHOSH : As I have
already stated, every day and every month
some posts will be rendered surplus
and at the same time new posts will also be
created. The reason why we do not fill up
these posts is because we want to absorb the
surplus staff of other railways in the places
where the vacancies arise. It is a continuous
process. It is not that the posts will remain
unfilled for long. These posts are being
filled up and posts are being rendered surplus
also.

SHRI ISHAQ SAMBHALI : How many
posts of officers are lying vacant ?

SHRI JYOTIRMOY BASU : The basic
evil is something different ; it is the relation
between the two Ministers.

AN HON. MEMBER : Jugglery.

SHRI N K. SOMANI : It will be idle
‘to expect that either the operating costs of
the railways will go down or that the em-
ployees’ morale would pick up especially
in the circumstances in which the people
in the railways are made to work. A
moment ago, the hon. Minister accepted
that the question of overstaffing of the
Indian Railways was a chronic one. Another
important point that was brought up was
that there were some employees who had
not been confirmed in their jobs inspite of
a long period of service. If these are the
standards of public sector, I hope it will
make our friend the Law Minister to think
a little seriously in spite of the boastful
claim that he made yesterday. Now, I
would like to ask a specific question of the
hon. Railway Minister, namely whether
there is a separate and specific personnel
policy administration department either in
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his Ministry or in the Railway Board which
look into the personnel policies as a whole,
resolve the problem of uncertainty of tenure
of job of the employees who have been in
the railways for a number of years looks into
the job description of each and every job
that is existing in the railways, fix a standard
strength once and for all and ensure that no
further recruitment will take place unless all
these positions are streamlined.

SHRI PARIMAL GHOSH : We have
already created a special cell in the Railway
Board to go into the details of this question,
We have already given a categorical assur-
ance in the House that there will be no
retrenchment in the event of simplification.
Two questions have been raised here, namely
posts which are remaining temporary for a
long time and posts of surplus staff. These
two questions are definitely being looked
into by that particular cell. 1 can assure
the House that within a very short time, we
shall see that the temporary staff do not
remain temporary for such a long time and
that some procedure is evolved for them and
that the surplus staff are also fitted in as early
as possible.

MR. DEPUTY-SPEAKER : Next ques-
tion.

SHRT MANUBHAI PATEL : I have
been rising nearly ten times. I have been able
to catch your eye also but I have not been
able to catch your sympathy.

MR. DEPUTY-SPEAKER : I am sorry.
We have already spent about 20 minutes on
this question.
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